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Central Administrafive Tribunal

Piincipoi Bench, New Delhi

CP.438/2007 In
OA-2404/2004

New Delhi this the day of January, 2008.

Hon'ble Mr. Justice M. Ramachandran, Vice-Chairman{J)
Hon'ble Mrs. Chltra Chopra. AAenfiber(A)

Sh. Banaras! Dass,

S/6 late Sh. Ganga Sahal,
Rtd, Sub-Head, Northern Railway
At Deputy Chief Accounts Officer(TrafflG)
Near DRM's Office, New Delhi.

(through Sh. H.P. Chal-cravorty, Advocate)
Versus

1. Sh. Shrlprakash,
Genera! Manager,
Northern Railway,

• Baroda House,

New DeihL

2. Sh. Gurmeet Singh,
Financial Advisor & Chief Accounts

Officer, Northern Railway, HQ's Office,
Northe/D Raih//ay, Baroda House,
New Delhi.

3. Sh. Sanjeet,
Dy. Chief Accounts Officer
(Traffic Accounts),
Northern Railway, near DRM's
Office, State Entry Road,
New Delhi.

(through Sh. VSR Krishna, Advocate)

... Applicant

Respondents
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Ofder (Oral)

Mr. Justice ftft. Ramachandran, VC(J)

It is submitted tl-iat the orders of the Tribunal have been

challenged before the Hon'ble High Court of Deihl^CP Is closed but

with liberty to get it revived If found necessary.

^ (Chftra Chopra) (M. Ramachandran)
Aftember(A) Vlce-Chairman(J)
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